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*173. SHRI SUNDAR SINGH BHAN-
DARI
SHRI LAL K. ADVANI .

SHRIJAGDISH PRASAD MATHUR:

SHRI1 DEVDATT KUMAR KIKA-
BHAI PATEL

DR. BHAI MAHAVIR : !

SHRI J. P. YADAV

SHRI MAN SINGH VARMA :

Will the Minister of LAW AND JUSTICE/
fafir At 1 HaAr be pleased to state .
(a) whether Government have taken any

decision regarding lowering the voling age
irom 21 years to 18 years ; and

(b) 1f so, what are the details thereof ? ]
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TITHE MINISTER OF LAW AND JUS-
TICE,fafir sit sarq Wal (SHRI H. R.
GOKHALE . (a) No, Sir.

(b) Does not arise ]

KEERIAKITII KERAPPAN IRRIGATION SCHEME

*174. SHRI B V. ABDULLA KOYA
Will the Minister of IRRIGATION AND

{22 NOV. 1971)

+ [ ] English Translation.

' to Questionts 50

POW.LR/feiaTd #itT fagae #al be pleased
to state .

(@) whcther the Umon Government have
tecetved any communication from some
Mcmbers ot Parliament for taking up kce-
riakittt Kcrappan lertgation Scheme m Kerala
on priority basis

(b) 1f so, the detauds thercof 5 and

() the reaction of Guvernment theieto ?

THE MINISTER OF IRRIGATION AND
POWLR, =g =iz fagaq @at (DR. K L.
RAQ) (a)to (v) Some Members of Par-
fraiment wrged the undettaking of the Keeri-
akittt Kerappan Irnigation  Scheme 1n
Palghat District,

Siace no proposals had been recerved in
the Centre about this project, an enquiry
was made fiom the Government of Kerala,
who 1ndicated that investigations for the
project were about to be completed and
that the project report and estimates are
under preparation. These are still awaited
from the State Government.

Loans To ALL INpia HaNDLOOM FABRICS
MARKENNG SocieTy LTp., BoMBAy

*175. SHRI SANDA NARAYANAPPA :
Will the Minister of FOREIGN 1RADE/

fado sUTAIT | be pleased to state :

() what 1s the guantum of financal
assistance asked for by the All India Hand-
loom Fabrics Marketing  Co-operative
Society Ltd., Bombay for (1) internal sales
and (n) exports and what 1s the amount
sanctioned by Government 3

(b) whether 1t 1> a fact that while giving
a guarantee  to this soctety for drawing 4
loan amount of Rs. 97 lakhs from the
Reserve Bank ot India Governmeint have
put a condition that Rs 40 lakhs should be
pard back towards the repayment of an ear-
ltcr loan of Rs 70 lakhs , and

(¢) 1f so, the reasons
condition ?

for imposing this

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE faqw



